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1 2 3 4 5 6 7 8
Tripura 2012-13 16.83 6.46 6.46 0.00 0.32 0.32
2013-14 11.00 5.21 5.21 0.00 0.63 0.63
2014-15 13.50 2.58 2.58 2.50 0.57 0.56
2015-16 11.30 5.21 5.21 0.00 0.73 0.43
Uttar Pradesh 2012-13 350.00 147.00 131.01 1147.50 672.85 661.80
2013-14 180.00 113.35 109.54 1100.00 422.72 393.18
2014-15 175.00 235.86 203.54 900.00 657,22 628.52
2015-16 185.00 228.37 196.69 870.00 624.36  491.48
Uttarakhand 2012-13 10.00 3.82 3.82 57.00 33.37 32.10
2013-14 4.50 1.42 1.42 54.00 39.77 34.36
2014-15 4.50 1.96 195 50.00 41.87 38.50
2015-16 8.50 3.27 3.16 48.00 30.64 26.92
West Bengal 2012-13 425.00 218.02 21577 828.21 803.67 792.27
2013-14 287.00 214.68 207.54 950.00 725.52 681.80
2014-15 240.00 188.05 236.38 850.00 920.94 870.06
2015-16 320.00 241.33 185.43 876.50 917.06 784.00
ALL INDIA 2012-13 4782.08 2206.80 2133.96 11152.27  7970.29 7732.91
2013-14 3513.32 2332.37 2192.25 10735.87  7963.46 7315.98
2014-15 3026.07 307228 2779.86 9981.21 9057.05 8398.46
2015-16 3169.92 2560.96 2077.22 9109.78  8401.97 7350.44

New draft Pharmaceutical Policy

1024. KUMARI SELTA: Will the Minister of CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether the new draft Pharmaceutical Policy contains how best to protect the

interests of consumers by providing drugs at reascnable prices;
(b) whether pharma companies are against price control system for drugs; and

(c¢) 1f so, the steps Government proposes to face the situation?
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THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS
(SHRI HANSRAJ GANGARAM AHIR): (a) to (¢) The Department of Pharmaceuticals
has notified the National Pharmaceutical Pricing Policy-2012 under which the prices of
National List of Hssential Medicines-2011 are to be controlled and regulated. The
objective is to put in place a regulatory framework for pricing of drugs so as to ensure
availability of required medicines - "essential medicines" - at reasonable prices even
while providing sufficient opportunity for innovation and competition to support the
growth of industry, thereby meeting the goals of employment and shared economic well

being for all.
Rise in internet penetration

1025, SHRI PAUL MANOT PANDIAN: Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be pleased to state:

{(a) whether the internet penetration is rising rapidly and has increased by 100

million in a year to 400 million, including through mobile phones;

(b} whether it 1s a fact that with this growth rate, Government is hoping to achieve
the target of 500 million; and

{c) whether Government is also considering to provide all support for the

experimentation of new technologies in the country, if so, the details thereof?

THE MINISTER OF COMMUNICATIONS AND INFORMATION TECHNOLOGY
(SHRI RAVI SHANKAR PRASAD): (a) and (b) Sir, as per reports received by Telecom
Authority of India from the telecom operators, there were 254.40 million internet
connections at the end of Septmeber, 2014 and the same has increased to 324.95 million
at the end of Sepetmber, 2015.

However, as per the report of Internet and Mobile Association of India (IAMAI)
on the subject "Internet in India 2015" published in November, 2015, there were 302
Million ever internet users (users claiming to access the internet at least once in their
lives) in December, 2014 and 375 Million in October, 2015 and the same were expected
to reach 402 Million in December, 2015. As per the said report, such internet connections

are expected to reach 462 Million in the month of June, 2016.

{c) Government has issued eight licenses for carrying out experiments at several
places, using TV Whitespace technology, in the frequency band 470-582 MHz. The
details of the applicant organisations and the frequency clearance given to them are

given in the Statement.



